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Amendment of Bombay Industrial 
Relations Act

3488. SHRI P. M. MEHTA- Will the 
Minister of LABOUR AND RE-
HABILITATION be pleased to state-

(a) whether on the advice of the 
Centre, the Gujarat Government has 
agreed to consider the issue of amend-
ing the Bombay Industrial Relations 
Act on the procedure for verification 
of representative trade unions;

(b) if so, when the final decision is 
likely to be taken by Gujarat Govern-
ment; and

(c) whether thi8 question was dis-
cussed by the Union Minister with the 
Labour and Chief Minister of the 
Gujarat State; if so, the outcome of 
the discussion?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. 
KHADILKAR): (a) Yes, Sir.

(b) The final decision rests with the 
Gujarat Government.

(c) Yes. The Government of 
Gujarat is to reconsider the Bill in 
the light of the discussions held.

Raising of prices of cokins coal after 
Nationalisation

3489. SHRI P. M. MEHTA: Will the 
Minister of STEEL AND MINES be 
pleased to state:

(a) the financial position after 
nationalisation of the coking coal 
mines;



119 Written Answers DECEMBER 7, 1972 Written Answers i 2Q

(b) whether prices of the coking 
coal were raised after the nationalisa-
tion; and

(c) if so, to what extent and the 
reasons therefor?

THE MINISTER OF STATE IN 
THE MINISTRY OF STEEL AND 
MINES (SHRI SHAHNAWAZ 
KHAN). (a) As the coking coal mines 
have been nationalised only with 
effect from 1st May 1978, the financial 
position can be indicated when the 
statement of accounts are drawn up 
after the close of the year 1972-73. It 
is however anticipated that Bharstt 
Coking Coal may incur some loss m 
the beginning due to increase in its 
wage bill and stagnation in the offtake 
of coal due to factors like shortage of 
rail transport

(b) and (c). The price of coking 
coal wag raised by Rs. 3.20 per tonne 
with effect from 1st May 1972 m order 
to ensfole the company to meet the 
additional expenditure on account of 
increased dearness allowance, recate- 
gorisation of the workers according to 
Wage Board Award, departmentalisa-
tion of contractors' workmen etc In 
addition, the statutory, bonus has 
been increased from 4 per cent to 8 33 
per cent and the compulsory gratuity 
scheme has been introduced from 16th 
September 1972 All these factors 
have contributed to a substantial in-
crease in the cost of production and 
hence the need for increased price
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Construction of Submarine Pipe Lives
from Mines to Port in Mangalore

3491. SHRI S C. SAMANTA- Will 
the Minister of STHEL AND MINES 
be pleased to state:

(a) whether there is a proposal to 
construct ‘submarine pipeline* from 
Mangalore mines to Mangalore port to 
carry iron ore with 68 Kilometer on 
land and 16 kilometer under the sea 
for loading at big ships on sea,

(b) if so, the cost of construction 
and which foreign firm ha& been en-
trusted with the work, and

(c) whether the foreign firm which 
has given the proposal was connected 
with Haldia-Baraum-Kanpur pipe line 
case7

THE MINISTER OP STATE IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SHAHNAWAZ KHAN) (a) 
Yes Sir, the Kudremukh Project of 
the National Mineral Development 
Corporation envisages the transporta-
tion of iron ore slurry by pipe line to 
a place near Mangalore Port over a 
distance of about 60 kilometer on 
land and then about 17 kilometer 
under the sea for loading of big ships 
on sea




